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(MADAM SPEAKER in the Chair)
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PAPERSLAID ON THE TABLE

MADAM SPEAKER: Papersto be laid. Shri S.S. Palanimanickam.

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI SS.
PALANIMANICKAM): On behalf of my colleague Shri Pranab Mukherjee, | beg
to lay on the Table a copy of the 12" Progress Report on the Action Taken
pursuant to the Recommendations of the Joint Parliamentary Committee on Stock
Market Scam and matters relating thereto-June, 2009 (Hindi and English versions).

(Placed in the Library, See No. LT- 11/15/09)
MADAM SPEAKER: Shrimati D. Purandeswari. -- Not present.
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MADAM SPEAKER: | would alow a few hon. Members to raise matters of

urgent public importance. They may speak for three minutes each.
2 el T (SARATTS): AeH WiHR, WRA iR Ul &l 7 s, 1 Fde g1 AUl |

SN A1, O1fid, IAomiae iR AN Hdg 3l b | @l o % &l fUsd 3o
Al A AR 1 IR & "ehd AuTel | B %8 8, WWIfde W | BH ANl b i g
1T 39 TG99 H 59 9ed § it far =wad & T fUve U 9wE W AUt H S YRA
qET I DI AILAG I3 B o HRSD MY, ARIANAT & R S5 SIART S & gl TH
Ha IRA & gRT ol T off, 99 d R el gfemd SR & #afrn wEm &
AN 8, S TRiICs fhan o <& 2l

FeH, AN BN T WHR a1 31 W@ifas w0 9 IR TSl =i § A Bl g
Igd e 1 98 g S BN o & gfed & 9gd & As@qul © oSl S o¥ &
Torfl B & T, R ave @ A9 ok Wi ggt oo uva ger @ € ffdea dk & A
I W G HRAT Yeb W@rTiaes Ui §1 H 31U HAITH | STRIY BT [ WIRA ARBR §9
AW ¥ PO ATTD HINATS DY a4 fh Sl WRAHT 98f | = 8 A1 918 Wedh o 7 8,
Fife ggafemmer &1 AR W a8 Brodlg d 8, 98 TR ol R &1 dg 8 FoRMYR 3
SdiaTes @1 #fR B 9@t AU ¥ ERI AT /1 ¥R & o¥F g Ty ¥ o 81 R ™
39 e B R g, Ia-faare & R & N & 9+ 81 9YRd 3R U1 &1 Hd 1,571

fFERIeR T dIe} 8, Sl 89 W[a ANl &I Hiergudl I Sl o 2l o a8 | wenhd

AR 8 2 8, 39 W (?ad dR W $B 7 $© U8 B ARG Bl T Bl Fawl g8

giAfead &1 Sy, I8 a0 R &l

MADAM SPEAKER: Shrimati Jayaprada, you have given notice on two issues.
Please raise the swine flue issue so that other Members who have given notice on
that could associate themselves with it.

SHRIMATI JAYAPRADA (RAMPUR): Madam, | would like to raise the issue of
Ha Yatra
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MADAM SPEAKER: Alright, just raise that one issue. | am giving you three
minutes.
SMAA ST - AeH, # UG gyaE Pl Aredl g b AT g e w1 A fe|
SU® WY & YR 50 PAI W <ad §Y Gl 3\ o @1 © AR H DT AMNFEA BT
el gl oSl # 9 W Bl AN BRI Al g (b YD a9 TRl AN B bl ufaH
IET & fog I € SR R PIel SRER B IR A I &, S A&l 6 H ARl
ufds g e & forg SRfle v@d € ok 972 diel A e W agd RRm @e ) 8l
AR ¥ I8 I S fadl B Wil A Jof gdl 2 6 Sias § &9 9 &9 U dR B
ATAT BT AT

HHR B T8 IAR A FFT &3 Uh R dg URAT § 3iR a8f A Bl
UfgE &S AT H SN Bl ST B 8] PO UQY UH 8, S8l WPR T Sl Dl AT

FRATIT T olfhd PO USW ® I9 HIc Bl °CHT S @ 8, 981 891 IR B WA I8N B

IOMY T8 1 J& gl § e 71| 6 99 Hic DI - ST d1ed] gl SR IS ARHR g™
IR @ B AERN & FEiRT ®IC &1 &1 & @) 998 9 8 A H AW aredl ARl B
HIBI el B W@ &l D GRBR gRI THI 1,760 AN BT Hier FiiRa fear mam orl |
2008 ¥ IR Ua¥ WRBR gRI H 1,000 AN DI I PIC H B WOl TAT AT| F9 2009
1% 868 M &1 Bier faar AT Bl HEd &1 Adad I8 © fb SHd! A= § deRN B &
gaol S HCT S @ 2. (Fagr) § el g b S 3aell Biel Sudd 8, Sit 2,700 AR
DI WS AT B, H MMUH ARG HIAT dled! g b U S ANl B AN b oy O
2. (xagm)

e HISAT A S SSY| YD a1 B T & MU qa PO a1 &A1 &1 Auh w9

[T B T B

.. (eTaET)
SR O/ Wt ¢ HeH, H SfUNl a1 WA @R el gl

HEIGdT, U8l W@NT 90,000 ¥UY H TS AAT H W &, ofdhd A1 I8 IHH 1,20,000
S0 B g Z H FHer aredl § {6 ugel S 90,000 $U A, IW IAAT & [ IR IADT A
ST &1 DIl Tl Y|
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SHRI BASU DEB ACHARIA (BANKURA): Madam Speaker, | am raising an
issue pertaining to 70,000 PTTI trainees who have completed training in various
Primary Teacher Training Institutes of West Bengal. These training institutes
were set up by enacting a legislation in the Assembly by the Government of West
Bengal. But subsequently, the Calcutta High Court gave a verdict against these
training institutes and the certificates issued by these training institutes were
declared as null and void.

Now in the past, there was an attempt to resolve this issue. An Ordinance
was promulgated by the Government of India in 2007 but that Ordinance was
allowed to be lapsed. Now the matter is lying with the Central Government. The
Education Minister as well as the Chief Minister of West Bengal have written to
the Union Minister of Human Resource Development for resolution of this issue.
The same problem was there with some other States where these problems have
been resolved. But in the case of West Bengal, 70,000 students are facing this
problem. Many of the schools have been rendered teacher-less. The Leader of the
House, Shri Pranab Mukherjee is also aware of this.

| urge upon the Government to take initiative to resolve this issue so that
70,000 students who have received training and have passed out from these
ingtitutions could be helped. The problem in regard to affiliation from NCTE
should be resolved forthwith so that the uncertainty that is prevailing amongst the
students could be ended.

ey AReAn. A GuAT WRIST Udh AedqUl Jel SOl died] o, S A s sffacg
AT TR @R <
Sieht e R (fafaem):  srewer #eEign, Ut 9gd-9gd g=Eel § R e fime |

3T qTd AT Hedll| § b 9gd & TR favy B TRE Fed 3R ARBR BT & ATHT

HRAT TSI Gl DA AFIRIER B AT WR AU & IKT T Y AR ARAI ATAT G H
B B Bl I U T W B Bl FaRT 2 IR T & SexT B Favel gl [ Uh q5d
BT |1 HE1 | I U1 9gd WiAd dio 2 S dad 16 T &1 gl T8t B Al o 99
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B B W g g8 2] SHfy § oud I8 AWE PHRAI ATl g [ AU WHR AR AN
HRBHR ¥ I IRB AT ST R AP &R SIS Bl FaAqT B AR 9D gl AH-U

B W Fawn B 9 ANT g8f 984 SATal AheHd RART H 2 IR-GR Cellfao & IR I Ga
3 <& gl

3O {31 ATel 1 AT &, 59 oy # g=udTe AT el g 3R ARBR A aTe]
g, 7T 9 I8l 40 €, fb I [y SR qRA pIs U 3R qawAT bl S |
et ol g (STAYR):  orewet HeledT, J3 980 A%hAN © [P A Byl H 8 Wiy,
2008 ¥ 7 S, 2009 P R 332 AN =@ aRAT H IR gob &1 Wl g AR a9
R # IR A, 9 9R | g9 T SH A U el W fewrg el ol Se use
T a9 Al T gRaAr # R ot | S99 usel 8RR Adhed Wpdl Bl R Wh W IHH (R M1
T3 B & {6 7S 2008 ¥ T[T 2009 T 332 AN U B fefgae # WX 81 § AR A
IR T 6 I WP A, Sl AUD! TSP ¢, UP Bl ASP ©, g8l IS Ol qa@rel 8l &l
8. SN qErl SR | # A8 Sdiel STa AT AT
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11.12 hrs.
PAPERSLAID ON THE TABLE- Contd.

MADAM SPEAKER: Shrimati D. Purandeswari.

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI D. PURANDESWARI): Madam, | apologise for
not being present when you called me earlier.

[, on behalf of Shri Jairam Ramesh, beg to lay on the Table a copy of the
Notification No. S.O. 521 (E) (Hindi and English versions) published in Gazette of
India dated the 20™ February, 2009, constituting the National Ganga River Basin
Authority comprising of the Chairperson and Members, mentioned therein, issued
under sub-sections (1) and (3) of Section 3 of the Environment (Protection) Act,
1986.

(Placed in the Library, See No. LT- 12/15/09)
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it S TIRM M (IRATG) . 31eT& ABIGTT, Dl MM Fad H b o off

(o) *
JEE ARG © AT FHUAT 7TAT WIH T By |

.. (eTaE)
ey wEeAn, 3y foe1 Aifew ¥ g0 a1t 2 € sAfo smuat drs Wt ad Reers # T
SR |

() *
e HEGW ¢ AT Nt FE B 9% Repre A T O @ B A W TR W B A
RERECIE]

() *
TG AEGA ;. IT T $Y Rpre H T8l o @ 2| A9 A1 W H8 I8 &, 98 Rebrs A T8l o
T B MU 9 T W BIg Aew TEl = Bl

... (aygm™)

* Not recorded
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11.13 hrs.
MATTERSUNDER RULE 377 *

MADAM SPEAKER: Matters under Rule 377 may be treated as laid on the Table

of the House.

(i) Need to give equal rightsto Srilankan Tamils at par with Sinhalese in Sri
Lanka

SHRI SALAGIRI(CUDDALORE):It is a matter of great pain that Tamils in our
neighbouring state of Sri Lanka are still being killed and treated as second class
citizens.

In today's circumstances Tamils in Sri Lanka should get equal rights at par
with the Sinhalese. A political solution with devolution and power is the need of
the hour.

On behalf of Tamils all over the world I urge upon the Union Government
to act speedily to help bring about a proper devolution of power to the Tamils in
Sri Lanka.

* Treated as laid on the Table.
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(i)  Need to givefinancial assstanceto the farmersdistressed dueto failure of
crop and implement drinking water projectsin Uttarakhand

St AAUTE WERTA (Tgarel) [ SRES I W JAS G TS A g D HEA FA a8l
gl & O 39 SIal 1 AW PHicars 81 E 81 i & Usrsl W ISl b1 W TR
Hehe IO B AT § A ugPs & forg Hf Ul Sueer & @ jer gl WAl # e

ARSIl B YIS AN &g Adll gl Tl gsd 2l
3I: WRT AT HA S ¥ ARg © 6 S R WK B W Y SIWES D
T BIEABRI DI I TSI 9T T Td I HI a1 Bl UIS IudAe IR TG Il

Heq IO S TAT YISTel A1 i g pratfad HRarm S|

(@iii)  Need to convert metre gauge railway line into broad gauge between
Gorakhpur and Gondain Uttar Pradesh

i el T (FARAF) ¢ H SUHl S SR US¥ & IRER W Arel ar A1,
P, WAevae, fafeedr vd aet & 19 Yad @ Wl o dagd B AR ATHE HAT 18]
Z| I NAId TS HRA U4 ST D W R RRYTG 8 & RO AT 7gd B gl 4
XAd g W IITH g DI THRISH Hivdd a% Sua g R W gsdl g1 I Yad g
H AU UG HRA D drd AT BT SANHT JAT AR Bl ACH-YSH Bl §l 1 drard |
g TR & T gws, fQoell, PIdEr Td I[ORIT AT S0 HRT H Al6d Ud AR R
gl o/ SHfed H IRER, RIGRITR § ST & JIThS B TS dlsd & A TR Bl

BHRIATE YR IR B Bl GINT B
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(iv)  Need to construct a Railway Over Bridge at level crossing near Gadwal
Railway Station in Mahabubnagar district of Andhra Pradesh

DR.MANDA JAGANNATH(NAGARKURNOOL):Gadwa Railway Station is
situated in the Mahabubnagar and Kurnool Section of South Central Railway in
Secunderabad Division. It is erstwhile Princely State and very important business
and political center. It is very near to Raichur in Karnataka state. A number of
vehicles pass via Gadwal to reach Raichur and some vehicles pass through leeza to
reach Kurnool. But because of presence of manned Railway gate just at the
Secunderabad end of Gadwal Railway station causes a lot of inconvenience to the
smooth passage of pedestrian and vehicular traffic. A ROB is very much essential
and it is long pending demand of the people of Gadwal and surrounding areas. |
request, through you Madam, the Railway Minister to take up necessary steps to

construct a ROB at level crossing near Railway Station to ease up traffic flow.

(v)  Need tore-open the Manipur Univerdsty closed dueto thekilling of one of
its faculty members

DR. THOKCHOM MEINYA(INNER MANIPUR): Manipur University which has

been closed following May 25 killing of Prof. Md. Islamuddin of Economics

Department. Students and their parents are concerned at disruption of studies.

Being a Central University, | urge upon the Union Government to look into the

matter.
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(vi)  Need to take immediate seps to control flood and eroson caused by river
Gangesin Madaand Murshidabad digrictsof West Bengal

SHRI ABU HASEM KHAN CHOUDHURY (MALDAHA DAKSHIN): I would
like to draw the attention of the government towards the problems of erosion and
flood that Malda and Murshidabad districts of West Bengal have been suffering
from for a long time. The Government of India has taken the responsibility for
checking erosion and flood control in the area and has declared it to be a national
disaster. The erosion control work is being done by Farakka Barrage, a project
under the Ministry of Water Resources.

The Ganga as it comes from Rajmahal hills, enters the plains and flows to
the left of Malda district and causes heavy erosion and flooding. Thousands of
people have been rendered homeless, mango orchards, green fields etc. have been
destroyed and people have become destitute because of erosion and flooding. The
Ganga river causes major damage in Malda and Murshidabad districts, but the
problem has been completely neglected.

Following steps need to be taken without any delay:

1. The upstream of Ganga such as Manikchak Ghat up to Bhutni Char in
Malda and Dhulian in Murshidabad need to be immediately repaired.

2. Flood and erosion control work in Simultala has been done but only two
kilometers ahead at Hussainpur, the Ganga has begun to cause havoc.
Recently, it has been noticed that while the flood control work starts in one

area, the Ganga river changes it course at a little distance away and causes havoc

there. | feel, at present, the Farakka Barrage Project which is looking after the
control or erosion and flooding in Malda, is not well equipped in terms of either
manpower or resources. They need more engineers and funds to manage the

problem of erosion and flood control in Malda and Murshidabad.
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It is my request to the Central Government to kindly take immediate steps
to ameliorate the sufferings of the people who have suffered immensely because of

erosion and floods in Malda.
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(vii) Need to expedite the construction of railway line linking Lalitpur with
Sngrauli via Tikamgarh, Chhattarpur and Panna districts of Madhya
Pradesh

st s AR (AFe) | W AW &7 AHHIe Ud BORYR Tl AT 9 @
AT BT ST ol FEATAR (el S @ q1e W XA g B Flagr @ dfaa o aur &7
B ST BT XA H AT BRA 130 .. R AR S0 wsar g1 qaad] ARBR GRT ATAIYR
R Y orss &1 Wipfa < 15 oY, b 4w 5 auf # Yefd arg &1 i Bl Bt
g1 T & g3 ©1 59 A gl B A Nl BT MANTHT U 8 SIRAT 20 SIhHiE BRARYR
a1 R7el & AR W XAl A ATAT B FbAl|

3: Bs WRBR W FRY T 6 Aaar § FRiaE R Afaaq-RRiel arn daairg-

BARYR-TT 4 &b DI Xeld TS DT BRI WANHAT I BRI B T8I BN
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(viii) Need to open three additional CGHS dispensariesin Jabalpur, Madhya
Pradesh

A Hw RE (FaaR) | W A0S 87 AR | Ui gy il & sifafked dsie,
506 Sl I AT Td TH.S.UH. O a9 YR&TT AR FTH PRIRA SHanal o dwn
SHI 5 BOR AT U bl W1 9T 30 89K 8] Y4 W Tl & ALSLuE g &
fSeaRal @ dw T8l 9¢l, fhg ARl & W @9 A1 98 gDl §l By HaRd
JoIT ATgd HHATRAT BT TR W DA | IRIFIETRM BT AHAT HRAT U & 2| Safh g7
FHHATRAT B WA g v T B RRERE TRER @t gl 1 e a9 § R T
g UF B SR H debloiid WY =t 7 adrar a7 fb IQmeH & $H & BRI U0
% Tegd H fIwR dwa & 8, dfh gfaem & e gy el § HHaRAl & foy w@Red
A P H Dt FHTEael W @R fFar o1 <@ gl g, onft 9@ v T8 & 9ot §
R RO SR H B dldl 89k S dHan] 9 Uees LS. ga.ud & giaar |
dfed 21 AR 31U HIETH ¥ B ARBR 9 STRIY 2 fh BH ¥ HF A LS aga. e
SR H 3R @rell I q HaRd 9 JaIgd HHaal & g @wed |1 areEn oy
URH B SR |
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(ix)  Needtogiveapproval tothe Bihar Sugarcane Amendment Bill, 1981

#ft e Agw R (T Tre) - fER @ SR T el er & o &g o
METRA NN WR &9 dfwd (ha1 § Wi [8R 4 WaM Ud ST &l HH 8] T ARBR
7 23 7% A il v verta @ forg A doree @ Weia & 7 Ore o fafere srer
&1 991 8 T 3000 FMETE fSTelt @7 Sted BNl T O WNI-fY TN 8T R B
fog fagr fagm #sa 7 fIerR R fadwd 1981 # AReT & A5 § W &l 39 fad &
MU 1 AR @ oY ofidd, 2007 # & WS T W I «fdd ©l W A0 ya AT St 4
N I7I-979 R 9TaRY &t gfie & Ugial Ud Sioa | gerHta st @t 919 &8 g1 feR &
ML UK BT AR DI Bl S8 Yeb VAT AT 9RA WRBR 1 Fepret far 8, e a8a
I e & o Ry qret =T el 8 11 9 QETe 1 Sared dR Gl o

# AT ggE HEA S A SR PRl g b B 9 AT B arad forn S ue
Afea T Aee e &1 #o[d UM el S |
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(X)  Need to extend the train service between Bangalore and Mangalore
upto Karwar, in Karnataka

SHRI D.V.SADANANDA GOWDA(UDUPI-CHIKMANGALUR): There is a
long pending demand of the people of Karwar, Udupi and Dakshina Kannada
districts that the train running between Bangalore -Mangalore may be extended
upto Karwar so that the people of these regions can be easily linked with
Bangalore, the Capital of Karnataka. The train from Bangal ore reaches Mangalore
early at 8 A.M. and starts back at 7.30 P.M. There is enough time for the said train
to go to Karwar and tracks are also free during its halt at Mangalore. Without
incurring any extra expenditure the Railways can provide this service. | urge the

Railway Ministry to implement the same immediately.
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(xi) Needtodeclareall thependingirrigation projectsin Vidharba region
as National Projects

N R A R (FEgR) ¢ A faed 9 faifia gon €1 39 aF W fHue sneean I
TN R IR W 2| IS JAT s R R A T R anfde das qen @) 18 worfaa
@& qrg W A gRT STl dawX N 8| ¥gl & fhami &1 wqfg © fou R & e
3R Ryarg IRATSAN (IR 6T 1 faeaehdr ¢l faey fUes &3 Hedl 8l I ARBR gRI
T &1 SR HIH [T W &F B ST 314 D5 ABR I A o IR I8 ©| TN I&i
W e AfD BN A a7 WRET DA b DR IS FeA H (g gRATSH I d5[d & 39
# dfed & Bl 39 & feam & REE gfar 9 d3fta @ @ a8 e SR SR
I fUBSUT &1 TE SR 8] AT A IRASH dfdd B A s/l [0 Jou W AR
T 21 3 TE T B FA B RS S T A FAE HRA B A D BRI
WRHR Il B Rarg oRaresT & for Suen sxd B 21 RaE & omma d auioia w® AR
W & HRU faed & fHAml gR1 M@ @1 O I8 8, I8 IRad § HiY AR & areed
<10 WHARE 7 9 WHR fHA1 o1l dfhT s IRPR gRI Pl STARIGD JATH a1
ST e € o dRE RIS URATSHT 1 s WRBR A Uy gRATST =9iiva fpar g1 St
o W fagd & 9t <ifea aRIeERN @ I aRAST & ¥ W WRER ARG USH B
JorT g9 0T 5 S IR Iude HRA AR (= B ars aRATS &1 i giteaa
TR & oy s WHR WA g0 oY o= &7 Ry sfded ol fagy & fHami &t
JHST Bl TIT BT WRA FHEE IR B forv Rars ol mafiedt 4 &) smavgahar g |

H5 WBR AT STl AT HATAT A Achlel DRATS DHRA B IATE BRal g
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(xii) Need to ingtall India Mark-lIl handpumps under Rajiv Gandhi
National Drinking Water Mission to address the problem of drinking
water in Kaushambi Parliamentary Constituency, Uttar Pradesh

st Yo PUR (BIEWE) WX GG T (PRI SR US¥ @ uiEl faue |enel o
IS BT 1R Adhe AT gl SIG Dol S9a &5 & al Qg™ 991 JaTTe & Hel g
AT 2| HIETE FEAT &F H YIoidl Whe B RO Y FT FRR FRar Serwar g1 # @i
AT § [ U b= AT & QU & 1 RIS dReb S B Al YISt ddhe |
gehRl fid | | Aquf fqus |wiell #§ Toid e @I o@d gy uid fge 9w U@ &R
YT TG S | WYY HIemEl A9Ed &5 H qoia T Wod free a1 wW@es wed ni
e & gRT Ul @1 Sl @ 5000 SFEAT A2 TSUY deehTdl oY ST |

(xiii) Need to construct a Railway Over Bridge near Khagaria Railway
Junction in district Khagaria, Bihar

$it famer o= area (@afsan) @ fQER IS & @A foTel idiid Wi SiaRM 4 9¢ 4=d
Neld el W - 23B R ¥ I 3R fawt o smfa # wwran S|
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(xiv) Need to providereélief and rehabilitate people affected by
cyclone AILA in West Bengal

SHRI GOBINDA CHANDRA NASKAR(BANGAON): Cyclone AILA has
devastated large parts of West Bengal. Thousands of people have been rendered
homeless and destitute. About 63 lakh people of Sundarban region have been
affected. Nearly 400 kms embankments of various rivers of Sundarban have been
washed out. Relief measure are insufficient. People are suffering from various
diseases & shortage of drinking water. Most of the cattle have lost ther lives.
Already 126 people have died. In North 24 Parganas district crops and vegetables
worth Rs. 50 crores have been damaged in Bongaon, Bagdah, Gaighata,
Swarupnagar and Haringhata & Kalyani towns of Nadia district of West Bengal.
For this purpose Central grants should be given through District Headquarters and
Zilla Parishad.
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(xv) Need to widen the underpass between the railway track running
across Salem town in Tamil Nadu for smooth passage of pedestrian
and vehicular traffic

SHRI S. SEMMALAI(SALEM): Around 30,000 people living in Andipatti,
Bodinayakanpatti, Kattur and Sivadhapuram coming within the limit of Salem
Corporation in Salem Parliamentary Constituency have no direct transport access
to Saem town because of the existing railway track. At present, the only
connectivity available is a pedestrian pathway with barely 3 feet width beneath the
raillway track. In the absence of accessibility to take patients under critical
conditions and mothers with labour pain, much difficulty is being experienced.
There is no alternative road facility to Salem town around 6 km.

Thereis along pending demand to widen the underground passage from 3
to 12 feet. This demand remains unfulfilled.

Hence, in the interest of the people of the area and to meet their just
demand, the Ministry of Railways must take action on priority to widen the
passage underneath the railway track.



09.06.2009 27

(xvi) Need to evolve a time-bound programme for implementation of
Sachar Committee Report

SHRI MOHAMMED E.T. BASHEER(PONNANI): Sachar Committee Report is

the most authentic document in respect of the Muslim Minorities in the country.

The previous UPA Government has done an honest beginning in implementing

some of its valuable recommendations. But | wish to state that there is no clear cut

and time-bound operational strategy to address all the important observations and

recommendations of the report. Due to the above reasons, major portion of the

recommendations are still remaining unattended. Hence | suggest as follows:

1. A time-bound programme of action for implementation of Sachar
Committee findings should be evolved.

2. A Monitoring mechanism should also be put in place at the Central and
State level.
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(xvii) Need to strengthen infrastructure and provide passenger facilities at
railway stations between Balurghat and Eaklakhi section of railwaysin
West Bengal

SHRI PRASANTA KUMAR MAJUMDAR(BALURGHAT): There is an urgent
need for building infrastructure & providing facilities viz. sheds at platforms,
toilets, drinking water etc. on Balurghat and Eaklakhi sections of Railways. Also,
train No. 3161 Balurghat - Kolkata intercity Express & 3162 Kolkata - Balurghat
intercity express which now runs thrice a week should run daily. There is aso an
urgent need for a new passenger train from Balurghat to Malda. | request the
Hon'ble Minister of Railwaysto look into my requests.
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11.14 hrs.

MOTION OF THANKSON THE PRESIDENT’S ADDRESS ---contd.

* it O o g (TREEY) 0 HEriEH Ui Sff & SIfiHIYr UR eRdTe S R
& forg g0 FIRST @y & gRT UK UG T qHAT DHRA Sff & g |

# qa¥ Ugel SeRofty gerHE St g0 weHIee e, oA srerofiy sitAcdt e i
S P guTg <dT § el GRaRT & BRU 2004 W UiE dui qb IS 24 v WAl f2a A S
HRIBH TATY T I TR SFdT o HIEX oS, Al 3 U~ BIhx Hidd Urel &l ale o
I Belawu TS Y: LY. Bl WRBR F | A1 Hiuet IR e . Arsaroft St o
A e & foly g=uare g W dreld §Y ARV AT Sff, fTerefiy gersi= Sft
JAT SRV AT WS WU J@oll bl qeTg o §Q Pl [P U=gdl b AT & gard H
Y ALQ. B ST Uw g3 © | T uiw a6l d ol forg g, AreE] qq g w8, g9 @
AT BT Tg IR IT SAMEN § A, {61 T | e fFAm & R Fof A% HR QY 19
S I© WY 3R 3P A GehRI el | WRA AT ATSHT & =ia TR0 &3 D1 FoAYd
ARSI BT FHEM BT D1 Yeb el JAr fobar | wdf¥en s ok fis © i
AT & eI [ A &F H fen & AWel # Ud wifd ong | sfRw e g i
AT & i goit , feamd ofiR faemerivil &1 aRaR iR FHIST § R WTa g3l & | e
&A1 # AR AT Tew ed Rera e & wremm & gl SiuS § @ aret A ot fae
FHI I @ FH | FH T D AN A DR B BT DI A BT R B B @I I
foar 3R ST Uh A9 SIS Ty WRBR 3T 8 |

# quTg I TUTHA] S BT qAT MRV AHA AT A S b R weHieH
Iseufer St & AT | *7Ter 100 o7 & U 99 iR uig 9§ & fofv =i wfagard g m
AT HIIGH qAT AN BT, IFHT WL Foord fHar 1 8 | &R &3 & oy Agcaramien
PRIGH R Y | TG ¥ IS BIpR WRA (101 Td =T AT DB T8l dA&d QAT
HR foar w1 2 9El e U™ av & gWd & LR W I ORI Bl 3R 3ed Sd1 &
forg 9™ a9 T ? &R & wWR W AR vd uRaf¥iar & FR o1t Wik faar mn

* Speech was laid on the Table
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gl fUsd SRIGE 4 MY TSR 7 W&l DI ISR BT AHR 37 o1 54
FIHA H @ &I & oy s s e far S @1 § O <81d iR IR &
TR B @ B A B/ qTel TJD TRAR BT 3 AT U [l B R G A@d, g @
SR, A€ I91 HIADRI HeH B | IS BRI © R AR ICER A $9 AMSH Bl STD
g1 Yo o] T S A1 39e gl uRum B, @rg o afd @ & T8 e | S
3R Wrel GRET Yob |1 SHMEN ¥ A B & a8 & & BRU Sifdsdl & g 8 arel
ORI T B SV | Bis TR BT YO &l B U | FaS H IR R AT B
DI WE Y b AT HeH B FAMh ol ST G & IR FETRA T & 3 T &b AR
R ) ST a3 B T 39 ARl § Affferd B § S aRad § AT § AERIdT B G
EOI]

Jfps sad forv e © 5 =T SReN adad § TN B @1 B A B AN
P FE T I TAT BN | SR U H AR IR 3 JBR B Gl a9 2002 H g ofY, U@
ay 915 39 gl &1 RIS 841 o, Gl 99 Tad Ry W, I H FAER & | 37
MM BT 1 SR AT O gl H Seran A wanl Riera 8w T g B R ax e
AT 3R SS a9 2002 ¥ F91 TS Al | B Tl S Febal & | 91 Al & 7
Afferd € e e Wb € 91 IRaR # BIg 7 Big A1b PR @ & | Sl g § We
g 3T I 99 g 7 T8 gl 9 ¥ a1g Ud g & SR RS & Fed AhH s 8
e g H TE R IS W @l 1 el e T wee v 9 &R e 7 ST e
HHH AIYE & | PR WA gl & MR W @ren= fAdaRa fhy g o Ao & Seed & @
TRE YT T8 8 g | g Arsrell @ fay ddlud. e Bl & SngR A/ T B, | a9
ot et wrfior faerdiaRer Qo & T U SeaRM o & 8, 3R Smar 9 Y
ST, W H g Al DI SMER A T R | Teld Gl a1 F q ISR Bl Sl HE
AN T & g URAT SR 1 e & A1 yg AT 915 off R&l & IAD ¥ A RIg
AT dfer %8 SR | 39 R A9y & < Bl srawedhdn g |

Do ARSI & AEH § WG T D AR D AU 75T ARBRI PN AR A
STt § | dapres fog 92t 2t fio fuemex® o a¥ 2007 & TA.SL3. &) 9B A Sooiw@ fhar
o f5 TSl & fAU T wIY BT A9 TEIM H WY 3.65 WH BT T R R Ud Wy B
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TR I YgaT DI 1 Hel T T IqD IR H HUAT A AT | Wi oG ey St
FETTEAT & WU H 9T ¥ WIHR [HA1 o7 6 fAeel | 89 U w1 Ao © Al IRIg AT
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THIBA A & a8 &1 Agd Mt S T o AU § Ieoiw fhar i N9 & 9 dad 5
Ry & a<d § ugadr gl TWRE @ g AN sl g9 aifgy dlfes Sl A 9
amfder I A guR 81 oif il Rieed 9@ 9 Sl T8l 81T a9 ddb Srufard gar
el 8 9 |

# IR Y DI G AEAS D AT FHIY GRIGD! I AT grew o g 1A
SYE RS A ST Tolaid Bl @ dIavjE I [Uesl 8 3R DI I DHRU & D
fUoel 25 AT & IRE 39 &F BT uHAT B et R W Wive 7 39 9ed § wul ot |
T PIS U YOI, 7T & PIs AHT ST | 39 o FHY d IUfe w &F & foy ey e
T P AERSHAT § oD fly # SeRviy qamEET St I o reRvity sl |iirn T
St TR Hem | qiferdrsil H R g PIE STYHd JARA T8 § | By deddl d Ud
ff f&ft wroret 7 T 1 3R f9w o Ry § 5 wdfen siftr & @ w9 SN @Y AT B,
IH IRIED] FEErg &3 Dl A9y wderor wRrepR anferprail & fu & sl WR WR U $e”

BT IR TSI TR W Uh S BlolsT Bl FaRAT Bl AT B T1eq9 F Bl Y|

# ¥g WY AT BRAT Aledl § [P IRED! B MR dTedlel °TERT T4 B 916 4

TS Y W 5 H 6 g Bl ST AT Bl 8, S I 59 Tl & T &g
PIS 3 U T8l Bl TS | "R TG TR ded=y g9 S B MaeIHhal & D 3Dl IR
g At A9 U Afh B WRAR B gN 39 W Pls HRATS Al &I Ts | Ufay ar &
HeHTT Uid: T Bl S & 3R 916 D d18 Y: d (U T H PR ATS! SR AUAT 37T
IRAR &1 RR Thd € | 39 & H YIHHA! FSh AISMT & IIId b a1 &f o Rorasy
91¢ B THT AT U7 IRAR, 90 T SdR] DI oAhR HH F B S TShl IR AT I a1
D | I I WV AT 2 SR 9 W P GHEN oY BT S BT SR §
IRIEDH] TAT IeIed & a9 § HIER] T4 W SHATYR R G 90 DI 9ga oAl F J[ B S
El 2 O ol B IRBR @ gRI STAIGT (b1 9MT & | AT I8 g &9 Sar & 1 aREah!
SIS BT &F I AG B AN R § d1 SIS I IS Al SIRAT & I9d Y qENIgd © (oY
Jer AT 99 SR R Ui, SIofal @ W0 BRiel wa¢ & ufaay g9d 8l |
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IRESHI TR & FH9 fzg fed SanR® ¢ et W g R & aft g & o

T8l UEad € | IRED! TR H TETS- TR AT AETH-IREYR YAd BIeh W Gl ANl Bl

SR AT ISl & | 9gd oAl 4 ¥ 1 A 2, 59 99 & 9HEH & Y Ud Nerd
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|91 / fag |9 # 33 IR SIREU & giHH W@Rd R R R yde fear | ai B ard
G A U1 W Bl § P aRe il W @fRi SRIRET B Wi § SR By dgifad
Ry 78 ¥ | wa T € 5 IS99 1 wed H T8 ugd Ui | Q9 ) ared € g aks
AN S I IS Al 8, a1 DEl A W G IS qbd © | agd AN 7 gHuferl &
AT J WHR T B © | B Fhdl © & IT ANl DI AW HicAs anft g F T3
BHRAT TS [ BT ISt Bl a1 U S8 IS BRI e & | 989 A a9 1 R SR
& 2 5 oM @fed 7 g1 9w WX fAU | 9w g § uew B gRadn ¥ g9 a_ifd
H B oI qR1 AR o f&zn, s fraen kg B Saw & Samer =R | offa |

Y 509 SIFRIT Bl 337 W T& <71 d18d 8, S Ifd & 8] B ek @ A
IR BN AT B IR H AT T | 8¥h =dT B 3T BfcArs & Tbhadl & dfhT I
HISTE & HRUN I B AT &1 W A & FI fHa1 Sy a1 guivagel 8 | #97 vad
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3T srfafeas e |

fFAMT B POl ATG! BT 9gd a9 HT AR IV AU Hawdl AaaM B HEH A
I DI | golc WU ¥ 31 fQERR 2007 TP IHIAT XU B PO I S A HAH BRI DI
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ay 1997 & Ugel U W Hl AW B IS AR HR & SY |
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# wEMied Ui Sft @ AfHwTyer R g0 FIRST =y & gR1 IRd g=dTe ITa
B RAR T BT g |
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SHRI FRANSISCO COSME SARDINHA (SOUTH GOA): Sir, | join my
colleagues to support the Motion of Thanks on the Address of the hon. President.
The progress made in different fields in the country in the last five years by the
UPA Government under the able leadership of UPA Chairperson Shrimati Sonia
Gandhi and the hon. Prime Minister, Dr. Manmohan Singh and the new policies
which are envisaged in the next term have been duly highlighted in the hon.
President’s Address.

Madam, you can see the country’s growth rate, standard of living of people,
employment, education and health sectors and for that matter any other field. Our
country has done a tremendous progress in the last five years like never before.

What is to be appreciated is that the people of this country, both young and
old, have accepted and approved the performance of the UPA Government. That is
the reason why people have given clear mandate to the UPA to go ahead with
these developmental policiesin the near future.

The world economies are sinking and are in jeopardy under unprecedented
recession, but our Indian economy has remained well protected due to the policies
adopted by the UPA Government.

The loan waiver scheme to the tune of Rs. 70,000 crore for farmers has not
only provided the necessary fillip to the agricultural sector but also put an end to
the lamentable suicidal deaths, which we were witnessing for quite along timein
many States. Itisvery commendable.

Having ushered in the path-breaking Right to Information Act, this
Government is empowering the citizens by announcing a time-bound devel opment
programme, which is to be implemented in the first hundred days and not in years.
The common man can seek the details of the actual performance achieved under
this programme, thereby creating a sense of accountability for those who are
entrusted with the responsibility of implementing the programme within the time-

frame.
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The commitment to enact the Women's Reservation Bill within a time-
frame again shows the earnestness and the sincerity of purpose of this UPA
Government. Once this becomes alaw, it will further transform this society which
was the dream of Shri Rajiv Gandhi ji. It was his dream to alow women to have
an important role in the transformation of the country.

The Home Ministry’s effort to beef up coastal security after 26/11 terror
attack should also have special emphasis and focus on Goa as it is one of the most
popular tourist destinations on the world tourism map.

The massive expansion in the higher education proposed in the Eleventh
Five Year Plan must have a couple of Central Educational Institutions to be also
set up in Goa. The discontinuance of the Central Government scheme of giving
tax holiday to industries has greatly affected our State of Goa as no new industries
are willing to come, and some of the old industries have shifted to other places.
This has affected the employment generation in the State. Our State is heavily
dependent on tourism industry. As the tourism industry is mostly seasonal, it does
not offer employment throughout the year. ... (Interruptions)

SHRI RAJYV RANJAN SINGH ALIAS LALAN SINGH (MUNGHYR): Madam
Speaker, he can be asked to lay his speech on the Table of the House as he is
reading it out. ... (Interruptions)

SHRI FRANSISCO COSME SARDINHA : Please do not disturb me. | would
like to speak. ... (Interruptions) | am not reading the speech. ... (Interruptions)
It isfor Madam Speaker to decide. ... (Interruptions)

Madam Speaker, it should not be stopped abruptly. My suggestion was that
this scheme which was there for giving tax holiday, which was stopped, should
have been done in stages so that these industries which have run away from the
State may come back and unemployment problem can be solved.

Regarding the MPLAD Scheme, | would like to say that now we are getting
only Rs. 2 crore ayear. In my constituency | have around 20 Assembly segments,

Rs. 2 crore is not enough. | hope other hon. Members will also agree with me that
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this has to be increased to Rs. 6 to Rs. 8 crore so that we can do justice to every
Assembly segment in the State.

| would aso like to bring to the notice of the hon. Minister that in every
Central institution, we can recommend two names. Madam, there are five or six
Centra institutions in each constituency. So, | would again request that every
Member should be allowed to recommend at least two students in each ingtitution
in that particular constituency. This should be done only for the Lok Sabha
Members as the Rgya Sabha Members can recommend anywhere in the State. It
is because so many people approach us and we cannot do justice.

Madam, referring to the Golden Quadrilateral, | would request the hon.
Minister one thing. We have got three bridges — two small ones in the South i.e.
Canacona at Galgibaga and Talporna and the other huge bridge as Zuari which is
the artery of Goa. | would request the hon. Minister to ook into this so that these
bridges are taken up immediately because already the alignment has been fixed. |If
anything goes wrong with our Zuari bridge, South Goa will be cut-off from North
Goa

Madam, with these few words, | appreciate whatever points which have
been mentioned in the President’s Address. | would request my colleagues and the
whole Housg, to approve this Motion of Thanks.

Madam, | thank you very much for giving me this opportunity.
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2 ] TS (AROT): FEQd], § AU g=4dE <l g b A g1 die & forg g9y fear|
) HIEIT ST Sl BT e P IUTAET I S R 9418 o1 & Ri(h bl od YT AfATaT
FARIE B &1 o, # Ui ol

Temfen Uufd St 7 WReR gR1 fud, fafed wivor gedk gArnm B # S™
SIFYdh AT 8 3R AIC-AC e 1 fhar 21 Herfen Igufd Sft 9 AR & oFTel e
AT BT AT 3R Aot Pl Igd A &1 ¥ TSI 89 Al T ARG fhar € iR g1
Ul St @ AN W ABAE A8 2] S gAY WWBR a1 T, 8H a8l O AR T
MBS wure W fear g, dfes & 781 =mear 6 # 9 @R & fog &% o I
SWATT B D A1 89 olf, W &< & Aafead w7 3 Uod & 9 I © &l Ps
IR H H B Ut BT HI-ARR AT 3R 37T 87 AN DR H 781 8, I 98 D! o8 4
T 81 ST 4 BH AN Bl AR SO 81 B AN AR Al B e H Slae] AN &l g
U AT ST & ATA-93%8 RIS SS Uiel &, offded difiems iR fidivw smArsss
U §, @Ot @ 916l g9 SR s ek # €, 89 Wi @ 9R-ER wie fiel g 8
Arfies 1 16 W< frell €l

# GRIAR AT QT S SR S e & @I, O s R Wt SRR T,
DI FUTS odl gl smearth St & ufa, # 4fSa @1 A8l g, ofeT A7 wer o {6 I Pt
Ig el B 98 919 A Nl gl I8 el TR qrar & T 21 7 S fhds 918} arer 31y,
o1 fora oiR et Y| frae waT 81 Y iR A 1 ¥st R @t W a1d ot gar gl
g W& W G G DI A 21 s/h g9 A Al © B - gerl WO, gogd W TS, W
T$ gfear Q| Tgt g W T8 g 9Ed! I g O Tl MY, W W Tl MY SR B W
Tl M| Y <7 R ee & # SR aret & ff qdl # ARl & 36-fK $8 T $ W
fafice @ 81U R84 € T T S Al B frdT SR SR a% g9l d 2. (agr) 86
ff Tgrar o | W Al & IR H F Frerar g 5 o # A S’ e drasdrs der wfers
HA ATl AN (FFEH) $TD! DIs Tt el Bt o

ezl HEledl, q3l JBA $9 9 b1 8 b gorw g e off ok A 3IRe
Iq1ed 7 f 91 &1 RS AR fhaA1, SHH HIB! &9 §l 89 T Tg MY &, o) arel +ff 93
g, 7 W Shae IO @ vy ¥, ol & vy 4§ o WeR &1 @@ § [T 99, a9
T 3R ¥rdteng (H) @1 ff T e § vy R Hed Bl SR it = @y
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TS G AT a9 B A S 4G B W HBR BT veT 6 g9 @ # o9y ot & =9
SHR T8 fHar S ¥ad1, 8@ B, 8 SWR ¥ fhaw Wt wF| gemm ' S 7 9 9@ @
=9 P, Al HT S § U O9d R S U & U@ Al Bl 99 G 6 e g wed
W, TN & ¥ AT MRG0 & IN H qATK Ifepsl §l # Al MReAV fI8T W M FAdN
30 31X U &l BT TSIRT MU AT G|

HEIGAT, § a¥I YS! I8 hel dATedl § [ Ut St & AMAHTT & 71ed | WRDR
7 3 100 T &1 wRiEa FUiRa frar 31 F ff = @t IR F @ g A gae 3=
HI FE IR WR 89 G BT ATl W AF S9N 9gd HF <@ B e §l 9D 3Tl
A Sft St welt wfgenn ff gfm # agd o9 <@w @ et 2. (@) g, #
Tt A T8 gl T emet | U € S gar @iyl g @ ddw g g1 aw S
Ugel 100 f& &1 HREIBH TR § AR W@ o el Sff & q= I 9 I8 el 1A 2 B
3Tl UfE W b e A el W gel-siiufeat € S99 |l Bl uad "Bl H ded o
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T 910 I8 WY P TS ©, dra1 B w1 © {6 100 o7 SRiwH # mfiear 59 a
w B 6 g9 difiva & dgd S IRaR €, S 25 fhall @il I1g a1 =mad 9 vuv afd
fretrumd & feme | | T Y@ | A9 @ arel Al Bl S IR WRG WWPR B U B,
I8 TE T T TR ER & & A1 o {5 wid ) @1 W wid # e o1 siidmer wEr T8
gl fava faum ww1 gamal #§ & <@ 6 oy I WRaRi A, H SR ardt &R dordt @
#f € 98 & @ A &R I9-9S a1 TR B A9 iR W 7 2 A AR B WER A W]
IR A TN YH B M A H FEear g P 39 9w & W& B 3 R @ A 2
IT R AT M1 & a1 % g, amad iR $B T <7 F SM T&l dolil, IT9 A==
ATSIT T QAU AT BT T8 YR IR b a1 81 uedt sidied & Aieqd A fawr
fepa T ol W'l W wERey HA Sff 40 €1 # e |redn § f $u Bl WIeH a)d @ oIy,
Ied & forg A #7odl, 80 Ao, Ba $9 el IS & o[ FHsar dd 3, € g, w9
g, S9o U 9 @l A S Y TRIT MEHT DI GET AT B RSB, ATed H SIAD,
fehe IR W, g S8 Aise dArm o forar 81 I8 St 100 &7 &1 ara &4 |9gr # & o
el 2, 100 {3 & R TS B, T B WHA H L oM & T S A1 {1 Pe P S el &
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ON O\

wered], o I faer & # onar g S9@! Jo gy faefid Isai 9 &t oy, #
Rt fafira o &1 farig 81 &=al g1 oifdh 8R4 oy dsrs, U1 &R SfiR marst 8q
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3T AT HHIRM BT ST WA Al 3T ] Bl ol H R § WR-a el A $7dH,
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fI8R @1 1 #eg | MSATe Brlel ¥ [98R B drRTHed BF drell 781 gl o9 B 4 8
I Bl ASE PR © SAY I8 3R 3 Al &1 S 91U 8, S Wi g, AT a@ WIS HIX

HRD, WIS CIcHS BRD Bl el TSI AT WIS gofl 8RBT 81 g, a9 db

IR &1 FTTHd B arerl T8 2
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3T fdgR &1 aE) W &l AT 1 < & fIHr Bt a1 S 3777 B 8, WISl Bl I AR
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A AT St |, B urel @ ft e A o 5 A i i St ¥ sie-sie
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ST AT ¥ fI8R 3w areft < Afeyt € S99 fA8R & q7¢ o1l 1 1S uTel it Rl
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Igl B G a1 21 3 fIER @1 S Wt g, = AT 5?98 91g 8, dera g, areaiim
21 ¥ A g w3 Sft 1 emraTe S et g 6 g T A @ g I 9 e
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*SHRI JM. AARON RASHID (THENI): Our UPA government under the
auspicious guidance of Madam Sonia Gandhi Ji and Hon’ble Prime Minister Dr.
Man Mohan Singh ji’s initiative and good efforts have given priority for
Consolidation of Flagship programmes like energy and Jawahar Lal Nehru's
Urban Vision, Amendment Bill to Land Acquisition Act etc., Implementation of
SC & other forest Dwellers Rights Act. Prime Minister’s 15 point programme for
the welfare of minority community have brought a clear vision of our government,
the way how our government is interested in working for the improvement and
protection of the poor & downtrodden. One should know 15 lakh houses have
been constructed so far for the urban poor at a cost of 50,000 crores during the last
4 years and every BPL family in rural and urban areas will get 25 kgs of rice or
wheat @ Rs. 3 per kg. The aim is to eradicate hunger and hunger deaths. The
literacy level of the people have raised. Gents 75% and ladies 54%. And
government is taking steps to recast the National Level Mission to form a separate
National Mission for female literacy. It isto be appreciated that every woman will
be a literate one in the next 5 years. In order to improve rural infrastructure, our
Governemnt has launched Bharat Nirman. Basic Necessity to improve the
required infrastructure at village leve like improving roads, electricity security,
water, sewarage, telephone and housing. It really shows that the government’s
enthusiasm towards the needy poor peopl€’s importance and their improvement in
the civil society has been properly taken care of only by our Congress led
government under the auspicious guidance of Madam Sonia Ji. Though the
minorities are lacking behind in education, cultural, civil improvement, business

and no proper financial assistance by bankers and in government jobs. In

* Speech was laid on the Table
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our Hon'ble Prime Minister's 15 point programme direct letters to all district
Collectors of our country have risen the eye brows of all the officials who are not
properly implementing this 15 point programme for the minorities. Properties of
Muslim wakfs lakhs and lakhs are occupied by the Government, Semi-quasi
government. First our government should have to take steps to collect proper rent
from the occupiers who ever they may be, how big position they may hold.

Land Acquisition Act, rehabilitation & Resettlement Bill clearly indicates
that the protection to the Farmeres given by our government has been welcomed
by all the farming community irrespective of Religion. Thanks to our government
for enhancing social security covers to the people above 65 years of age and
handicapped people. | request our government that social security & old age
pension should be reduced to 60 years instead of 65. | appreciate our
government’ s efforts to pass the /3™ woman's resevation bill and the constitution
amendment bill to provide 50% reservation to women & local bodies. In NRGEA,
working period of 100 days in a year have to be extended to 150 days and the
dailly salary increased to Rs. 100/- to avoid malpractices by the concerned
authority like Panchayat Presidents/officials. | appreciate that District Level
committees will be congtituted. My humble suggestion to our government is that
we are giving 100 days work to BPL card holders. The Card holders should open
bank account to avoid Panchayat officials, Presidents, grabbing the hard earned
money of the poor persons. Or directly given to the bank to avoid middie man’'s
cheating. | appreciate the setting up of delivery Monitoring unit at Prime
Minister's Office to monitor flagship programmes and ICONIC projects & projects
for Raillways, Power, Highways, Port Rural Telecom. Our Government should
encourage private/public partnership to avoid government's direct investment.
BOT policy should be adopted. In Kerala every year 2500 TMC water is going
waste to the sea. In Mullai Periyar river having 136 feet height with 12 TMC

capacity. Supreme Court has given an order to increase to 142 feet which is not
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implemented so far..... What action our government is going to take against the
Kerala Govt.

What is the Congtitution legality of Supreme Court's order for not obeying by
the Kerala government. When the People of India's dream for protected drinking
water to every one will be fulfilled. When our government is going to link the River
waters and when the government will nationalize the same. | urge upon the
government to nationalize the river waters in the large interest and unity of our
country. | appreciate our Hon'ble Prime Ministers bold steps and courage for signing
the Nuclear agreement with US and passing the same in the Parliament when the
communites threatened to withdraw support. Our Nation's image and our Prime
Minister's leadership has been elevated in the eyes of the whole world. Sir in North
Eastern States such as Arunachal Pradesh, Mizoram, Nagaland, Manipur, Jammu &
Kashmir, we have about 1 lakh mega watt Hydro Electric Producing Capacity which
has to utilize so that we can supply electricity uninterrupted to the people by not
spending more money in coal Therma and in civil nuclear plants dso. In hydro
electric power the production cost is only 50 paise where as in Nuclear production the
cost is more. Our government have set up a separate Mission like National Mission
on Energy, Nationa Water Mission, National Mission on sustainable agriculture.
Similarly government has to form a National Mission on Hydro Electric Producing
Commission.

Lastly but not the least Sir, our government clearly indicates their full support
to the Tamils of Sri Lanka. Sir, they have to enjoy the equal rights what Singhalese
are enjoying in that country.

Government of India should not allow any discriminations as in Sri Lanka.
The Tamils have to lead a life with self respect and dignity. Some ouitfits in Tamil
Nadu are spreading rumours that our government is not doing anything for them and
also some people's inflammatory speech. | urge upon the government to initiate
action against those who are working against the soverignty and integrity of our

nation and rule of law should be implemented against those who are trying to malign
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the interest of our country for petty gains by spreading these types of anti national

rumours. With these words | conclude my speech.

sit wearor R (Ter): A sedel HeledT, # |e¥ Usel 3MUh! §€Ty <1 dTedl § b |ed
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*SHRI D.V.SADANANDA GOWDA(UDUPI-CHIKMANGALUR): After the
new mandate by the people of the country UPA has placed as ruling party with
much expectation. Even after 62 years of Independence our country has not
served to the people for their basic needs like drinking water, saniation, housing,
roads, schools in the remote villages of the country. It isthe right time to reach to
the poor people of the villages and serve the needs of the those people without any
delay.

| think that much importance should be given to farmers, fisherman,
weavers and labourers who are struggling for their existence even now. | would
like to draw the attention of the Government in this regard. The loan waiver
scheme during the year 2007-08 has not reached to the agriculturists at all.
Especially the farmers in Karnataka have not benefited out of this as the Karnataka
Government had a scheme of loan and interest waiver earlier to the extent of Rs.
25000/- in place much before the scheme announced by the Central Government.
Hence it is the duty of the centre to reimburse the said amount to the State of
Karnatakato atune of nearly 2500 crores.

| would like to draw the attention of the Government with regard the
problem faced by the Coffee growers. As the International market is fluctuating
one and the coffee plants are being affected severely by borer disease the total
coffee industry is suffering and if the Commerce Ministry does not come to the
resuce of the coffee growers, the whole industry will be at the verge of closure. |
have made this request with the earlier government with all statistics & details and
the Commerce Minister promised to come to the resuce of coffee planters but
nothing has come out so far. | earnestly request the Government to have a Special

Package of loan waiver for coffee growersin the forth coming budget.

* Speech was lad on the Table
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The Presidential address has never come out with any help to the Fisherman
community of the country. We have nearly 3000 Kms sea-belt and more than two
crore people live out of fishing. The practical difficulties of fisherman have not
been studied properly by Governments in power and the helps needed are not
given to this large section of society.

Sea-erosion is one of the problems that the fisherman families are facing.
Thousands of houses are washed away by the sea every year. The plans and
programmes in this regard are only in speeches and on papers. The coastal
Karnataka is having 300 KMs sea bay and every year hundreds of acres of lands
are being damaged, thousands fisherman houses are taken by the sea. Since 1998
project proposals costing Rs. 138 crores are sent by Government of Karnataka to
the centre are pending before the Water Resources Department in cold storage.
Several delegations and discussions in the matter are al of no use and still the
fisherman's families are suffering from the said problem without any rescue by the
Centre. | urge the Government to take up this matter asthisis a serious in nature.

Naxalism is the greatest problem we are facing today. The tribal and other
people residing in and around remote areas are troubled by the extremists.
Districts like Chikkamagalur, Udupi, Dakshina Kannada in Karnataka in Western
Ghat region is the hum for naxal activities. Both reforms and stringent actions are
the need of the hour. The centre should give all sorts of assistance to curtail the
activities of naxalities.

Totally the next five years is a challenge for our country to become of the
developed countries of the world. We al should join hands in this challenge.
Political commitment and National agenda should be our plan of action. Hope that
we will succeed in our intention to build our country to the expectations of the

people.
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SHRI DEEPENDER SINGH HOODA (ROHTAK): Hon. Speaker Madam, | thank
you for giving me this opportunity. | welcome the Address given by the President
of Indiato our Parliament, but let me begin by congratulating you.

Madam, | think, when we analyse and comment on the remarks made by
Her Excellency the President of India, we need to lay the context and the context
is the historical verdict, the mandate that the UPA Government has been given by
the people of India. The people of India have chosen hope over hate; the people of
India have preferred moderation over radicalism; the people of India have voted
for inclusive governance and inclusive welfare over exclusive growth; the people
of India have voted for inclusive politics over divisive politics; the people of India
have chosen ‘Bharat Nirman’ over ‘India Shining’. | think, this verdict marks an
inflection point in our polity, the inflection point which, | hope, will be carried
forward.

The faith the people have put in the Congress Party under the leadership of
Shrimati Sonia Gandhi, the hope the people of India have put in the ideas of Shri
Rahul Gandhi is significant because the young, for the first time, have participated
in this mandate and we need to respect that. | welcome the remarks of the hon.
President. Since we have very limited time, | am not going to repeat some of the
things that the hon. President has said and we all welcome those things.

| think, I will just point out two or three things which | do feel are
imperative to make sure that we honour this historical mandate. Overal, |
welcome the ten broad areas of priority that have been outlined. We need to
continue our march towards socialistic agenda, which means not only increasing
the expenditure in the social sectors — education, heath and rural infrastructure —
but also increasing the social security net that we provide to the less privileged, to

the vulnerable in our country.
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We also need to make sure that the governance reform, which - | think - the
young and the restless of our country are very keen to make sure that we carry
forward, is done. Respected Madam, | must point out that governance reform is
nothing new. We have talked about governance reform before also. In fact, today
morning | was reading an article by Shri Vivek Debroy wherein it was pointed out
that since 18.12.2004, there have been 73 commissions which have been set up on
the issue of governance reform and they have made suggestions also. But still we
find that our country, especially the young, mistrust the delivery mechanisms, the
Government mechanisms, the Police and the Administration. Why is this? We are
running out of time. Let us get it right this time. | think, that is one of the key
things that our Government needs to ensure as we go forward.

The second issue that | want to quickly make my suggestions is on
agriculture. sreger wRIdT, ST TS BH I8 Ul Siid el & fegwae & fhar &1 g9
Sfta # 9gd 91 AFEH Bl § wEr aedl g & ggell ar i | arg fRyl A ¥ wer fF
FHol A Bl SR e arg f5d, saa 9 gfoerd W ol 719 78 5| vgell IR &
el 9 dis grer Je fRar dfed fear @) gred Amdt | e St 7 o iR ew &
R @ 72000 TS FUF & Hot AT fHT| F He1 aredr g 6 omet & S afSae fier g
<8 fHIT BT 9gd a1 AEH

* Let me begin by laying the context in which we all find ourselves in this

august house discussing the remarks made by her Excellency. The context is
provided by a decisive mandate in favour of the congress party and the UPA. |
believe this verdict is no ordinary verdict, for it to me symbolizes an inflexion
point in our polity, a shift from divisive polity to progressive polity. The people of

India have preferred the politics of hope over the

* ....* The part of the speech waslaid on the Table.
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politics of hate; moderation over extremism. The fruits of our post-liberalization
growth for the first time are now reaching our villages, the smaller cities, the
weaker sections, and people have attested that with this mandate. The Congress
party in the leadership of Smt. Sonia Gandhi and Dr. Manmohan Singh has been
able to change the rules of the game in real sense.

So when | heard Her Excellency's remarks the other day, | heard them in
the backdrop of this historic mandate. And | do feel her remarks do promise to
carry forward the socialist agenda to bridge the differentials that still plague our
nation.

While welcoming all parts of her Excellency's speech without pointing
them out to save us time, let me put forward some other suggestions that | feel
may also be taken up -

Overall:

| welcome the emphasis on continuing with the socialist agenda - to expand
our expenditure towards al the socia sectors, including education, rural
infrastructure, and health; and to enhance the social security net for our
citizens in circumstances of vulnerability.
In times of shrinking availability of global capital, providing increased and
abnormal government expenditure in Infrastructure is the most normal
thing. Although | do not hold a high opinion of the stock markets in this
age of "exaggerated exuberance" as Alan Greenspan put it, | am sure plans
to use innovative financing and public budgeting for the infrastructure has
made the people on dalal street happy.

Now the next big question for 2009 is. how much higher government

spending can we afford to stimulate demand, while ignoring the any

increase in deficit?

| welcome the ten broad areas of priority that were outlined.
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Governancereform is critical:

But thisis not something new
Bibek Debroy points that from the beginning 1812 till 2004 there have been
73 reports by various commissions on the subject of administrative
reforms.
This time let's get it right, no matter what it takes for we are a nation of
young and restless
The people may have voted for more of the same, but they aso have voted
for bringing more change.

Agriculture holdsthe key:
Credit:-
Loan Waiver historic, but we need to follow-up steps to the loan waiver to

make our approach more comprehensive.
We need to reward the Farmers who have paid in time with interest relief.
Let me point out that this is also promised in the Congress Party’s
manifesto.
We need to free the farmers from the clutches of private money lenders by
converting their loans into co-operative bank loan.
We need to allow farmers raise credit against warehouse receipts.
We also need to reduce credit rate to 4% from the current 7% (manifesto),
and simplify the credit chain — by reducing the intermediaries, removing
redundant conditions and guarantee requirements.
Time has come for usto consider banning the land auction law in India.
To begin with, instead of mortgaging total cultivable land holdings of the
farmers only collateral tangible security may be taken.

Subsidy:-
Time has come for us to consider direct cash transfer of subsidy to the

farmers. Subsidy based on crop and the size of land holding.
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We are going to have 96,000 Crores in fertilizer subsidies in the 2008-09
estimates. Urgent need to fix this situation
Fixing price — 5000 Crores

MSP:-
Historic increase in the MSPs of various crops played an important role in
securing our mandate.
Swaminathan Commission and the standing committee on agriculture
recommendations of M SP should be taken up specificaly:
C2+50% premium should be used in fixing the M SP
Also, CACP Cost calculation should be altered to cater to regional
differentials (cost of irrigation, labour, and land) and should also include
cost of marketing and transport.
Export policy should be framed while keeping the farmer in mind.

Resear ch:-
| seek more funding for ICAR, Agriculture Universities to deal with issues
like Climate Change with an aim to usher in a second green revolution.

For Haryana:
“Onesizefitsal” approach of planning commission is utterly flawed.
BPL: Poverty can never be assessed in absolute terms, should always be
calculated in real terms. The BPL needs to be defined on a state by state
basis, measuring the cost of living in that particular state.
Bharat Nirman: We are being penalized for our last mile connectivity and
rural eectrification. Thus states like Haryana need some other specialized
financing mechanism to participate more in flagships programmes like
Bharat Nirman.

NREGA: Higher market wage expectations are rendering NREGA ineffective.
Therefore, we need more tailor made schemes to fit our needs.

One pension one rank - is awelcome step, need to expedite the implementation.



58

We need to expedite the construction of upstream dams on river yamuna, namely,
the Renuka, Lakshar Vyasi and Kisau Dams, to ensure that we tap into the surface
water that flows to the bay of Bengal each year towards irrigation in states like
Haryana.

We need to solve inter-state issues pertaining to water channels expediently.

NCR region should be given special package for the upcoming commonwealth
games. 10,000 Crores has been allotted to Delhi, | seek only 5,000 Crores towards
the NCR planning board. How can we ignore the differential we are creating by
pumping more money into Delhi and ignoring anything that lies outside its
boundary? The verdict is for inclusive development; let is also include NCR area

from Haryanain the development of Delhi as well.*
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* Speech was laid on the Table
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12.00 hrs.

THE PRIME MINISTER (DR. MANMOHAN SINGH) : Madam Speaker, | join
al other Members of this august House in conveying our very sincere thanks to
the Respected Rashtrapatiji for a very thought-provoking Address. | would aso
like to take this opportunity to thank the Leader of the Opposition, Shri L. K.
Advani, other senior Leaders including Shri Mulayam Singh Yadav, Shri Lalu
Prasad and many other distinguished personalities who have spoken on the
Address of the hon. President.

| sense an underlying sense of unity iswhat our Republic is about. What are
the tasks that lie ahead and how we should go about in achieving those objectives?
Shri Advani had said that we should all work to make the 21% Century the India's
Century. Thisisan ideathat | have been stating for quite sometime. | said as early
as 1991 quoting Victor Hugo : “That no power on earth can stop an idea whose
time has come” and | sincerely believe that the emergence of India as a major
power house of the globa economy and global polity happens to be one such idea
whose time has come. It is our privilege to contribute to the realisation of this
cherished goal of our country.

The tone of speeches on all sides has been highly constructive, and | think
this augurs well for our country starting with the unanimous election of hon.
Speaker followed by unanimous election of hon. Deputy Speaker. We have made a
new beginning. It is my hope and prayer that we maintain that spirit of
bipartisanship when it comes to dealing with large number of National problems
and concerns, which we face as a country.

Madam, the conduct of free and fair elections and the subsequent
formation of the Government are indeed a triumph for Indian democracy. We can
take legitimate pride in our achievements. There were many people who believed
that Parliamentary democracy cannot succeed in a country as poor as India, and
that Parliamentary democracy cannot succeed in a country where the voters are

illiterate to such an extent as is the case with our country. We have seen people
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writing about it. | recall that way back in the 1960s a correspondent of the New
York Times Selig S. Harrison, who was based in India, went back and wrote a
book, namely, India : “The Most Dangerous Decades’, predicting the demise of
Indian Union by the end of the 1970s.

We have proved all these prophets of doom and gloom wrong, and our
Republic has shown the resilience to march ahead.

Madam, | sincerely believe that social and economic transformation of
India in the framework of a democratic polity, an open society committed to the
rule of law, committed to respect for all fundamental human rights, is a
development in world history which, if it succeeds, will have profound
consequences for the processes of development in al countries of the third world.

People marvel at a country of a billion people characterized by vast
diversity of languages spoken, characterized by diversity of religious beliefs and
caste tensions, yet moving forward together. This is something which has earned
our country deep admiration. At least, that is what | have sensed in my five years
as Prime Minister as | travelled in various parts of the world.

It is our privilege and it is our bounden duty to strengthen the democratic
foundations of our magnificent Republic.

There are tensions in the system, and while we congratulate ourselves, we
must not lose sight of some manifest weaknesses — the growing use of money
power, muscle power in elections. | think these are developments which need to be
tackled, if we have to maintain the health of our democratic polity.

Also, if we have to succeed, it is necessary for us to take a firm pledge that
we will not encourage groups and individuals who wish to divide our country on

the basis of religion or caste.
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We should deal firmly with people who believe violence is the only way to
achieve their object. | believe we must all be solemnly committed to ensuring that
social and economic development, which is a must for a poor country, must
benefit all sections of society, all States of the Union, all communities and all
persons.

| heard, Lalu ji refer to the special problems of Bihar. | assure him and |
assure the hon. Members that the backward regions of our country, those which
have been left behind in the race for development, will claim our priority attention
as we deal with the challenges of development.

There is one thing more that | wish to say. Democracy is a beautiful tree,
but all modern democracies, under the pressure of competitive politics, tend to
adopt a short-term perspective; very often, longer term concern and issues do not
get the attention that they deserve. We must have this long-term vision, if Indiais
to redlize its development objective. | sincerely hope that we will have that vision,
that will and the courage to address some of these longer term concerns as a
befitting tribute to the founding fathers of our Republic who gave us the
magnificent Constitution of India.

Madam, the mandate that our Government has received, and we accepted in
all humility, leaves no scope for bragging about. We recognise that this mandate
casts a heavy responsibility on all of us to give our country a strong, purposeful
Government, a stable Government, a Government committed to the pursuit of
inclusive development process. As the President herself has acknowledged in her
gracious Address, this is an agenda which will keep us all busy every day of the
next five years. The mandate, therefore, is a mandate for stability, of change with
continuity, commitment to inclusive growth, equitable development and

commitment to the preservation and protection of a secular and plural India.
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Madam, we will consolidate our efforts on each of these fronts and the
President’ s speech has outlined the direction we intend to pursue. We will further
strengthen our flagship programmes for employment, education, rural and
agricultural development, health, and improve the delivery of public services
through greater transparency and accountability. We are aware that though much
ground has been covered, alot more remains to be done. We will spare no effort in
accelerating the speed of our work.

Madam, in this gigantic task | recognise that no development agenda can
succeed if the Centre and the States, and now the third tier Panchayati Ra
institutions, do not work in a spirit of collaboration, in a spirit of harmony. Madam,
you have my assurance that in dealing with States, in dealing with Panchayati Raj
institutions, we will operate strictly on the basis of objectivity. No discrimination
will be done against any State which may not be governed by parties which are in
power in Delhi. This is a commitment | give. | call upon all Chief Ministers to
work together in the Nationa Development Council to earnestly implement the
vast development and inclusive development agenda that the President has placed
before our people.

Madam, | should say a few words about the strategies and programmes that
President in her speech has referred to. What is our fundamental task as a
Government? | have aways believed and here | draw inspiration from the
founding fathers of our Republic Mahatma Gandhi, Jawaharlayji, Indirgji, Rajivji
who have always emphasised that our freedom will be incomplete so long as there
iS mass poverty in our country.

It was the dream of the father of our nation, Mahatma Gandhi to wipe out
tears from the eyes of each and every individua in our country. That is an
ambition which we may not be able to fulfil but that is the inspiration which
should and which will guide our Government in its quest for giving our people a

life of dignity and self-respect.
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Development is meaningless if our people suffer from ill-health, if our
people are illiterate, if the environment protection measures are not in place, if the
degradation of land and water resources of our country and the river resources of
our country goes unchecked. Therefore, we commit ourselves to this inclusive
vision for development where the fruits of development will be equitably shared,
where al individuals in our magnificent Republic would get an equa chance to
fulfil their ambitions. It is not easy but | am convinced that education, health and
environment protection are the means through which we can help our people to
improve the quality of their living. But all this requires resources and money does
not grow on tree. If we have to invest in our flagship programmes, then we need
lot more resources and expanding tool of resources. Fortunately, in the last five
years, our economy managed to grow at the rate of 8.6 per cent. That benefited
our revenues enormously. We were able to expand the resource flows for
agriculture, for rural development, for education, for health and for environment
protection.

More recently, particularly in the last one year because of the international
slow down our economy has been affected. Our growth rate which was about 9
per cent, in the previous four years has declined to about 7 per cent. Weliveinan
increasingly inter-dependent world economy and | cannot promise you that we
will not be affected by global events but | am convinced since our savings rate is
as high as 35 per cent, given the collective will, if al of us work together, we can
achieve a growth rate of 8 to 9 per cent even if the world economy does not do
well. This shows we will maintain, at least, 7 per cent growth rate. In the short
run, we cannot do better but this is not good enough. Therefore, the ambition that
our Government has is that notwithstanding devel opments in the global economy,
our country must have the resilience to so manage its affairs that it grows at the
annual rate of 8 to 9 per cent. | am convinced this can be done with the
cooperation of all sections of this august House. That will be the direction in

which we will be moving.
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| recognise that fiscal system is under strain. The fiscal deficit has
increased but | do believe that in the short run, even then we have manoeuvrability
to spend more resource on our flagship programmes. | sincerely believe that hon.
Finance Minister when he presents his Budget will unfold the Government’'s
strategy in thisregard.

But as | said, we cannot spend our way into prosperity. In the present
situation there is considerable scope to increase public expenditure, particularly on
infrastructure projects and that would not lead to inflation, that would only add to
our development growth potential and | reckon that is the right way to deal with
international slow down that has affected many countries in the world.

The world economy is inter-linked with the management of a vast country
like India There are international factors which affect us. There are also
developments in security matters which also can derail the development process. |If
terrorism is uncontrolled, if Left Wing extremism continues to flourish in
important parts of our country which have tremendous natural resources of
minerals and other precious things, that will certainly affect the climate for
investment. Therefore, as a Government we are committed to doing all that isin
power to ensure that terrorist elements are brought under control. That is why the
hon. President talked about “Zero Tolerance’ for terrorism. In the same way, in
dealing with Left Wing extremism we have to convince our misguided youth that
violence of the gun is no way of solving any problems and that our democratic
polity gives them the scope through the ballot to express their concerns and we
have seen in the past that rebels of yesterdays have ended up as being rulers. That
is the beauty of our Republic; beauty of our democratic polity. So, we have to
operate on two fronts in dealing with these extremist elements. We cannot allow
violence to be used as an instrument of getting their results. At the same time we
recognise that there is a climate in which violence flourishes and it should be our
objective to ensure that people are not carried away by economic and social

discontent to join the ranks of the affected people. That is why walking on two
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legs and a firm resolve to see that law and order is maintained and simultaneously
a firm commitment to ensure that the gains of development do reach to the
disadvantaged sections of our society, particularly those living in the tribal areas
isrequired.

| am conscious of the fact that the tribal population in our country has not
got a fair deal. The way we administer the tribal areas,; the way we send officers
who are disinterested to work in these difficult tribal areas, the flow of resourcesis
not properly monitored and there is no proper guidance in the spending of
resources. | think, the whole development strategy for tribal areasin Central India
at least requires a fresh look.

| promise that our Government will do all that is possible to bring the tribal
communities of our country into the national mainstream. We have taken some
steps in the last five years. The Scheduled Tribes and Other Traditional Forest
Dwellers (Recognition of Forest Rights) Act, which confers rights on forest
dwellers, is a step in that direction. But | do recognise much more needs to be
done on the economic and social fronts to contain the discontentment in the tribal
areas which often leads to naxalism or left-wing extremism.

In his speech, the hon. Leader of the Opposition, Shri L.K. Advani,
mentioned that the Centre has been blamed for certain lapses by the Commission
of Inquiry set up by the Maharashtra Government in connection with the terrorist
attack in Mumbai on November 26. As Members of Parliament are aware, the
Government of Maharashtra had set up a Two-member Commission of Inquiry to
inquire into the events of that day and the manner in which the State Government
had responded to the attack. | understand that the Commission of Inquiry has
submitted its Report to the State Government. The State Government would, no
doubt, be tabling the Report in the Maharashtra L egislature, together possibly with
an Action Taken Report. It is not possible, therefore, to comment at this stage on
the contents of the Report of the Commission of Inquiry before the Report is
formally tabled on the floor of the State Legislature. | shall, therefore, refrain
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from commenting on the inferences drawn by the hon. Leader of the Opposition
about a Report that is yet to be placed on the floor of the State Assembly.

| would, however, like to inform the House about the severa steps that
have been taken since November 2008 to further tighten the vigil against future
terrorist attacks of this nature. As Members are aware, the perpetrators of the
November 26 attack came by sea. We were all aware of our vulnerability to such
attacks from this quarter and had already taken a number of steps, but obviously
these were inadequate. A massive effort has hence been taken to streamline our
maritime security which included the setting up of a Maritime Command under the
Coast Guard with overall responsibility vested with our Navy.

We have increased the number of Marine Police Stations to supplement the
efforts of the Coast Guard and the Navy. There have been several other steps that
have been taken. But | shall enumerate only afew. Improvements in intelligence
sharing isone. The Multi Agency Centre has been fully energised and Subsidiary
Multi Agency Centres constituted in more States. The process will be completed
shortly. The Net-Centric Information Command structure is being put in place to
achieve online transfer of al actionable intelligence in a streamlined manner.
Generation of actionable intelligence has simultaneously been given priority and
measures put in place for this purpose. Technical innovation and technical support
to intelligence production has been given the highest priority. Steps have also
been taken to improve the quality of intelligence analysis. Investigation into
serious terrorist offences will, from now on, be the responsibility of the newly-
constituted National Investigation Agency.

Additional legal measures taken include - apart from the new NIA Act -
significant amendments to the Unlawful Activities (Prevention) Act. The Home
Minister is in constant dialogue with Chief Ministers of States keeping them
informed of the specific aspects of the two new pieces of legidlation.

Madam, following the terrorist attacks in Mumbai on 26™ November, 2008,

the imperative necessity to have dedicated counter terrorist forces has been further
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reinforced. The National Security Guard is the principal counter terrorist force in
the country. A major effort has been made to improve its capability, improving
better mobility and state-of-the-art equipment. At least, four new NSG hubs have
been set up in different parts of the country. In addition, certain other dedicated
counter terrorist forces are sought to be created.

Madam, it goes without saying that both the challenges of the troubled
times that we live in terms of security of our nation and the unique opportunities
within our reach for the well being of our people, enjoin us to work together for
common goals. | am grateful to the hon. leaders of the Opposition who offered
their support on both these counts. | consider it the duty of my Government to
build further unity of purpose. | have always felt that our differences will melt
away when we consider the overwhelming nature of the challenge that our country
faces.

Madam, | would like to say a few words about our relations with our
neighbours. We are living in a neighbourhood of great turbulence. | have
believed India cannot realize its ambitions unless there is peace and prosperity in
South Asia as a whole and if our neighbourhood is suffering from instability,
turbulence that has direct bearing on our own evolution as a democratic polity
committed to sustained growth and development. | have, therefore, avision for a
transformed South Asia where, with the cooperation of all our neighbours, we
move from poverty to prosperity, from ignorance to knowledge society and from
insecurity to lasting peace. What is at stake is the future of one-and-a-half billion
people living in South Asia. | sincerely believe it isin our vital interest therefore
to try again to make peace with Pakistan. | recognise, it takes two hands to clap.
There are some disturbing trends, but | do hope that the Government of Pakistan
will create an atmosphere in which we can realize this vision. | expect the
Government of Pakistan to take strong, effective and sustained action to prevent
the use of their territory for the commission of acts of terrorism in India, or against

Indian interests, and use every means at their disposal to bring to justice those who
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have committed these crimes in the past, including the attack on Mumbai. |
believe that such actions will be welcomed by the peoples of both countries.

If the leaders of Pakistan have the courage, the determination and statesmanship to
take this road to peace, | wish to assure them that we will meet them more than
half way.

| should say a few words about Sri Lanka. We have centuries-old ties with
the people of Sri Lanka and we have a deep and abiding interest in the well-being
of the Tamil people in that country. The Tamil problem is larger than the LTTE
and | sincerely hope that the Sri Lankan Government will show imagination and
courage in meeting the legitimate concerns and aspirations of the Tamil people to
live their lives as equal citizens and with dignity and self-respect. We have been
taking an active part in the relief and rehabilitation of the Internally Displaced
Persons in Sri Lanka and | have already earmarked Rs.500 crore for this purpose.
We are willing to do more to restore normalcy and to return such people to their
rightful homes and occupations.

In this House as well as in the other House, Members have expressed
concerns about the developments in Australia. Madam, Australia has emerged as a
major destination for Indian students. Like many other Members who have spoken
in thisHouse, | have been appalled by the senseless violence and crime, some of it
racially motivated against our students in Australia. | propose to engage the
authorities in Australiain ahigh level dialogue with a view to taking stock of the
situation and to providing adequate security for Indian students.

Madam, | have aready spoken to Prime Minister Rudd of Australia on this
subject. He assured me that any racist attacks on Indian students would be strongly
dealt with. He made a Statement in Parliament in which he condemned and
deplored the attacks and said that they were unacceptable. He emphasised that
Australia is a multi-cultural nation which respects and embraces diversity. He said

that these would be countered with the full force of the law.
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Madam, | do not wish to under-play the anxiety of the parents of our
students, but | wish to request the media to be mindful of the fact that there are
over 200,000 Australian citizens of Indian origin. We should be mindful of their
interests and avoid willy-nilly creating a situation where these citizens of Australia
of Indian origin become the targets of racist intolerance. India and Australia have
very good relations and it has been our effort to widen and deepen these ties in the
last five years.

Madam, | should say a few words about our relations with China. Hon.
Members have raised the issue of our relations with China and | should say that
China is our strategic partner. We have a multi-faceted relationship with China.
There is enough space — | have said so often — for both China and India to develop
and contribute to global peace, stability and prosperity. We do not see our
relations with China in antagonistic terms. We have a large trading relationship,
we consult each other on global issues, whether in the G-20 process on climate
change or terrorism, and we share a common commitment to maintain peace and
tranquillity on our border.

There are, of course, issues which are complex such as the boundary
guestion. But we have agreed upon a mechanism to address this matter. We wish
to build a strong and stable relationship with China. This is in the mutual interest
of both our countries. | have been assured by the Chinese leadership — | have
interacted with them extensively in the last five years — that they also subscribe to
the views | have expressed just now. But whether it is China or any country, we
will ensure the territorial integrity and unity of our country and protect the security

in every manner necessary. The House should have no misgiving on that score.
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Madam, the President's Address has covered a vast territory. | could not do
justice to all the points that have been raised. But as | listened to the debate, | was
struck by an underlying sense of unity on all sides that India should move forward
as a united nation to achieve its coveted place in the comity of nations. That is the
mandate, a mandate for change, a mandate for inclusive development, a mandate
to strengthen the secular foundations of our magnificent republic. It is to these
tasks that | commit our Government and | invite all hon. Members to join me in

passing this Motion of Thanks unanimoudly.
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MADAM SPEAKER: A number of amendments have been moved by Members to
the Motion of Thanks. Shall | put all the amendments to the vote of the House
together or does any hon. Member want any particular amendment to be put

Separately?

| shall now put all the amendments together to the vote of the House.

All the amendments wer e put and negatived.

| shall now put the Motion to the vote of the House.

The question is:
“That an Address be presented to the President in the following
terms:-

‘That the Members of the Lok Sabha assembled in this Session are
deeply grateful to the President for the Address which she has been
pleased to deliver to both Houses of Parliament assembled together
on June 4, 2009'.”

The motion was adopted.
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12.44 hrs.
VALEDICTORY REFERENCE

MADAM SPEAKER: Hon. Members, we have now come to the close of the First
Session of the Fifteenth Lok Sabha, which commenced on the 1% June, 2009, with
anew Government in place.

As per well established convention, the first sitting of the new House
commenced with the observance of silence for a short while, to mark the
solemnity of the occasion. Thereafter, the Chair welcomed the newly elected
Members. As many as 541 Members took the oath or made the affirmation during
the Session.

On the 3" June, 2009, the Motion for Election of the Speaker was taken up.
| indeed feel greatly honoured to have been unanimously elected by the House to
the august Office of Speaker. My colleague, Shri Karia Munda Ji was also
unanimously elected as the Deputy-Speaker on the 8" June, 2000.

The House also adopted today the Motion of Thanks on the Address of hon.
President to Members of both the Houses on 4™ June, 2009. The Motion was
adopted after a structured debate lasting over 16 hours in which 76 Members
participated.

Members raised eight matters of urgent public importance under ‘Zero
Hour’ and 37 matters under Rule 377.

| thank Speaker Pro tem Shri Manikrao Hodlya Gavit and the members of
the Panel of Chairmen appointed by the hon. President for sharing the
responsibility of Presiding over the House in the initial days for administering
Oath or Affirmation to the newly elected Members of the 15" Lok Sabha.

| would like to thank the hon. Deputy-Speaker Shri Karia Munda Ji and my

colleagues in the Panel of Chairmen for their cooperation in the completion of
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business of the House. | am extremely grateful to the hon. Prime Minister, Leader
of the House, the Leader of Opposition, Leader of UPA, Minister of Parliamentary
Affairs, Leaders of various Parties and Groups as well as the Chief Whips apart
from the hon. Members for their cooperation. | would also like to thank, on behalf
of al of you, our friends in the Press and the Media. | take this opportunity to
compliment the Secretary-General for the competent and expert assistance being
rendered to me. | thank the Officers and Staff of the Lok Sabha Secretariat for
their dedicated and prompt service to the House. | also thank the allied agencies

for their able assistance in the conduct of the proceedings of the House.

12.47 hrs.
NATIONAL SONG

MADAM SPEAKER : Hon. Members may now stand up as ' VANDE MATRAM’
would be played.

The National Song was played.
MADAM SPEAKER : The House stands adjourned sine die.

12.49 hrs.
The Lok Sabha then adjourned sine die.



